FORM B

(Under Regy; PUBLIC ANNOUNCEMENT
atio .
Regulations, 20 7 6’3 12 of the Insolvency and Ban kruptey Board of India (Liquidation Process)
TTE RS
PRIVATE IMITNTION OF THE STAKEHOLDERS OF GEORGE DISTRIBUTO
=
S1. ]
PART
Ne- 1CULARS DETAILS
_ L
. _

Name of Corporate Debtor

._
—

]

George Distributors Private Limited

Date of incor
debtor

L\_\

L

poration of corporate

10.10.2002

d

//

g Authority und i ;
3 ity under which corporate . £ Companies, Cuttack
! \Ldebtor 1S Incorporated / registered Registrar oI £0 p/
B |
1 Wl U519090R2002PTC028328
C'Orporate Identity No. / Limited
4. Liability Identification No. of
| - corporate debtor
‘ PAN: AABCG9996M
‘ ]
|
| Ac_ldr'ess Off;.he rc?%lstered fofﬁce ariﬂ Balaji Spinning, College Square P.O.
i 5. grlll:tmpal office (if any) of corporate Nuagam, Aska - 761111, Orissa
i eotor
‘ -
' 6 !l Date of closure of Insolvency 28.07.2026
| ’ Resolution Process
Liquidation commencement date of 28.07.2026
7. corporate debtor :
Name and Registration Number of Name:Sandip Kumar Kejriwal
8. the ¥ns<.)lvency Professional Acting || (ppy Reg. No.:IBBVIPA-
as Liquidator 002/IPN00236/2017-18/10687
-
0. l Address and e-mail of the

Address:322, Martin Burn House, 1, R.N.




Sl
No.

S

e

——

PARTICULARS
ML
Board OF, as registered with the

DETAILS

Mukherjee Road, Kolkata - 700001

Email:sandipkej2@gmail.com

Address and €-mail to be used for
correspondence with the liquidator

S~

-

Address:322, Martin Burn House, 1, RN.

Mukherjee Road, Kolkata - 700001

Email:sandipkej2@gmail.com

11.

Last date for submission of claims

14.08.2026

Notice is hereb
the commencement of |
(Order received on 3 1.07.2026)

Y given that the National Company Law Tribunal, Kolkata Bench, has ordered
iquidation of George Distributors Private Limited on 28.07.2026.

The_: stak_eholde:rs of George Distributors Private Limited are hereby called upon to sn}bmit
their claims with proof on or before 14.08.2026, to the liquidator at the address mentioned

against item No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post, or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

[In case a stakeholder does not submit its claims during the liquidation process, the claims
submitted by such stakeholder during the corporate insolvency resolution process under the
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016, shall be deemed to be submitted under section 38 liquidation

process]

Sd/-

Name and Signature of Liquidator:Sandip Kumar Kejriwal
Liquidator for George Distributors Private Limited

IBBI Regn. No.: IBBI/IPA-002/IPN00236/2017-18/10687

Date:31.07.2026

Place:Kolkata
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CAlle VINQUAIRARAR™

 mL_ipif@sumedhamanagement.com | Phone: +61-7042773564

ﬂ(ce : New Delhi , Date : 03.08.20

FORM B

- " PUBLIC ANNOUNCEMENT o e
(Under Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)

)RSIPRIVATE LIMITED:

| T

S FORITHEIATTENTION[ORITHE STAKEHOLDE RSIOE TR

No. - PARTICULARS DETAILS
1] Name of corporate debtor George Distributors Private Limited

2| Date of incorporation of corporate debtor |10.10.2002

3 Authority under which corporate debtor Registrar of Companles, Cuttack .
is incorporated/registered ~»

4| Corporate Identity No./Limited Liability U519090R2002PTC028328

Identification No. of corporate debtor PAN: AABCG9996M

5| Address of the registered office and Balaji Spinning, College Square
principal office (if any) of corporate debtor | P.O. Nuagam, Aska - 761111, Orissa

6| Date of closure of Insolvency 28.07.2026

Resolution Process
7| Liquidation commencement date of 28.07.2026
corporate debtor . ,
8| Name and Registration number ofthe ~ |Name : Sandip Kumar Kejriwal
insolvency professional actingas -~ IBBI Reg. No.: '
liquidator IBBI/IPA-002/IPN00236/2017-18/10687

9| Address and e-mail of the liquidator, as Address: 322, Martin Bum House,

registered with the board 1, R.N. Mukherjee Road, Kolkata - 700001
Email: sandipkej2@gmall.com -
10| Address and e-mail to be used for Address: 322, Martin Bumn House, -
commespondence with the liquidator . |1 R.N.Mukherjee Road, Kolkata-700001
Email: Sandipkej2@gmail.com
11| Last date for submission of claims 14.08.2026

Notice is hereby given that the National Company Law Tribunal, Kolkata Bench, has ordered
the commencement of liquidation of George Distributors Private Limited on 28.07.2026.

(Order received on 31 .07.2026)

The stakeholders of George Distributors Private Limited are héreby called Ubon to submit
their claims with proof on or before 14.08.2026, to the liquidator at the address mentioned

against item No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other |

creditors may submit the claims with proof in person, by post, or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

[In case a stakeholder does not submit its claims during the Ii uidation pr
submitted by such stakeholder during the corporate Insolvencyqresolutimf [?rgisez’stmdcel?ltrn:
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016, shall be deemed to be submitted under section 38 liquidation process]
N - Sd/-
ame and Signature of Liquidator: Sandip Kumar Kejriwal

Date : 31.07.2026 Liquidator for George Distributors Private Limited

Place : KO'I,FatH IBBI Regn. No.: IBBI/IPA-002/IPN00236/2017-18/10687 ﬁ
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FORM B
PUBLIC ANNOUNCEMENT
(Under Regulation 12 of the Insolvency and Ba
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
GEORGE DISTRIBUTORS PRIVATE LIMITED

Board of India

= PARTICULARS DETAILS

11 Name of corporate deblor George Distributors Private Limited

2| Date of incorporation of corporate debtor | 10.10.2002
:umwmmmmw Regsstrar of Companes, Cuttack

incorporated/registersd

4| Corporate Identity No Limited Liability  |US19090R2002PTC028328
identification No. of corporate debtor PAN: AABCG9996M

5| Address of the registered office and Balaji Spinning, College Square

principal office (# any) of corporate debtor | P.O. Nuagam, Aska - 761111, Orissa

6| Date of closure of Insolvency 2807 2026
Resolution Process
7| Uiquidation commencament date of 28.07.2026
corporate deblor
8| Name and Registration number of the | Name : Sandip Kumar Kejriwal
insalvency professional acting as 188! Reg. No.:
iquidator IBBVIPA-D02//PND023672017-18/10687
9| Address and e-mail of the liquidator, as  |Address: 122, Martin Bum House,
registerad with the board 1. RN Mukhenee Road, Kolkata - 700001

Email sandipkej2@gmaill.com
Address: 322, Martin Bum House,

10| Address and e-mail 10 be used for

cormespondence with the Squidator 1 RN Mukherjee Road, Kokata-700001
Email Sandipkej2@gmail com
11| Last date for submission of clams 14.08.2026

Notice is hereby given that the National Company Law Tribunal, Kolkata Bench, has ordered
the commencement of iquidation of George Distributors Private Limited on 28 07 2026
(Order received on 31.07 2026)

The staksholders of George Distributors Private Limited are hereby called upon 1o submit
mmmggoamumumzoaunwunmm
against 10.

The financial creditors shall submit thewr claims with prool by slectronic means only. All other
creditors may submit the claims with proof in person, by post, of by electronic means.

Submission of false or miskeading proots of caim shall attract penalties.
[in case a stakeholder does not submil its claims during the iquidation process, the claims

submitied by such stakehoider duning the corporate insolvency resokution under the
| \nsolvency and Board of Inda Resolution Process for Persons)
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